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RESOLUTION RE. CRISIS IK 
TJUCrLLE INDUSTRY—cantd.

Mr. Deputy-Speaker: The House
will now take up further considera
tion of the following Resolution moved 
by Shri Esthose on the 31st March, 
1967:

“In view of the crisis in textile 
industry resulting in continued 
closure of mills and large scale 
unemployment of weavers, this 
House recommends to the Gov
ernment  to take over all the 
closcd mills immediately."

This resolution and the amendments 
moved are before the House.  Mr. 
Esthose may continue his speech.

Shri P. P. Esthose (Muvattupuzha): 
Sir, two months have passed since I 
moved the resolution in the House. 
The experience during this period has 
shown that the Government has miser
ably failed to solve the crisis in the 
textile industry.  Whatever measures 
the Government have taken during 
this period proved to be only pallia
tives. The Commerce Minister’s state
ment in this House on 4th April only 
shows that the Government is not at 
all serious about the critical situation 
prevailing in the textile and hand- 
loom industry.  Though the Govern
ment have reduced additional compul
sory closure to two per month, the 
danger of continuing this for a long 
time still exists.

The Government has Increased the 
price of cloth with effect from May 
last and the Finance Minister has 
announced his intention to increase 
the duty on textile products.  The 
handloom industry continues to suffer 
due to higher price of yarn. Its non
availability is further adding to the 
plight  of  millions  of  handloom 
weavers.

Despite the compulsory closure of 
mills for two days in a month the 
stocks with the mills do not show any 
substantial  reduction.  Figuns  of

IMS hra. stock of cloth with the mills publish
ed by the Economic Survey  shows 
that the total stocks of cloth were 
184 million metres in January  1967. 
The unsold stocks continue to be the 
same during the month of February 
while in the month of March there 
was a stock of 17S million metres 
with the textile mills.

The situation about the stocks of 
unsold cloth does not show any sub
stantial change since April 1966. What 
is the reason for this accumulation of 
iitocks?  The purchasing power of the 
people has gone down considerably 
with the result that people do not 
have sufficient money to purchase the 
cloth produced by the textile indus
try.  Though these stocks have come 
down after the compulsory closure of 
factories the facts show that the 
industry is still having huge quantity 
of stocks.

Therefore, the crisis continues to 
become more and more severe and 
people continue to be the victims of 
the Government’s policy.

The Government visualised a sub
stantial  increase in  cotton textile 
exports after devaluation.  However, 
it is now estimated that from earlier 
exports of Rs. 70 crores the exports 
would fall by as much as Rs. 30 to 
Rs. 45 crores.

India imports cotton worth Rs. 6Cf 
to Rs. 70 crores. Moreover the coun
try is also dependent on imports of 
textile machinery, dyes and chemi
cals.  All these items were more 
expensive by 57.5 per cent after 
devaluation, adding to the cost of pro
duction in this industry.  Now the1 
industrialists complain that fhe com
petitive capacity of the country has 
gone down after devaluation.

The decline in the textile produc
tion in India is taking place despite 
the fact that the industry was spend
ing Rs. 59 crores on an average per 
year in the peat 5 to f yean Ja.ft* 
name of rehabilitation, modernisation 
and TwOre .»» eWBt
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the looms in India are automatic and 
mors than one-fourth of the spindlage 
hat been modernised. Yet the indus
try is not satisfied with the Rs. 300 
crores investment during the last six 
years and is further bringing pres
sure on the Government to provide 
for Rs. 560 crores for rehabilitation 
and expansion in the Fourth Plan.

The conditions of the handloom 
industry are beyond description. The 
textile mills raised the price of yam 
with the result that black marketing 
was rampant. The weavers found it 
impossible to work on their looms. 
Two and a half lakh weavers in Uttar 
Pradesh are reported to be jobless. 
In Kerala State, in the Cannanore 
District alone, sixty thousand workers 
and their families are facing starva
tion due to short supply of yarn.

More than, two lakh weavers in 
Nagpur have expressed concern at 
the ‘artificial scarcity under the pre
text of poor cotton stock’ and have 
appealed to the Government to “save 
weavers from starvation.”

The conditions in Andhra are also 
precarious. In a memorandum to the 
State Industry Minister the handloom 
weavers’  co-operative  societies  in 
Andhra have pointed out that arrears 
of rebate amounting to about Rs. 60 
lakhs have not been paid for years 
together,  it also noted that financial 
difficulties and stocks accumulation 
have forced the societies to stop allot
ting work to their members and to 
reaort to distress sales. The weavers 
also have to low annually about Rs. 5 
lakhs by way of interest on loans.

The millowners now want to use 
tte present state of affairs to extract 
soma men concessions from the Gov
ernment. the Chairman of the Indian 
Gotten Mills Federation has recently 
in 1 statement demanded the follow-

(1) Appreciable scaling down  of 
wedae doty on cloth and yarn; (2) 
vinaf in (U company taxes; (3) la- 
jtMjato&ttittctae industry in the cate*

gory of “priority industry" in the fifth 
schedule of the Income-tax Act; (4) 
withdrawal of control on production 
and prices of cloth; and (5) financial 
assistance from the Government for 
rehabilitation and modernisation. The 
millowners have Also threatened that 
“without such reliefs more  closure* 
will be inevitable”.

Are these demands justified?  The 
textile industry earned fantastic pro
fits in the past but these were mis
appropriated by the millowners. The 
hugh reserves were frittered away in 
distributing bonus shares to share
holders and various speculative trans
actions.  The loopholes of company 
law were liberally used by the indus
trialists to achieve their ends.  Now 
when the conditions have come to- 
such a pass they want the Govern
ment to come to their rescue.

16.46 hrs.

[Shki ManohajMn in the Chair]

The prices of cloth have already 
gone up substantially high and the- 
people find it difiicult to purchase- 
adequate cloth.  The stocks of cloth, 
are bound to go up in the given 
circumstances. 'While analysing cause* 
of reduction in the sale of cloth, Com
merce observed:

“It appears that since high food 
prices have claimed a higher per
centage of family budget, expendi
ture on cloth has been reduced. 
The offtake of cloth for export 
was also lower.  The total deli
veries in 1966 were at an annual 
rate of 458 million metres, against 
540 million metres in 1965 and 
580 million metres in 1964."

In a recently released press state
ment Shri Madsnmohan Mangaldas, 
Chairman of the Indian Cotton Mills 
Federation, Bombay, has stated:

“In an economy like that of 
India, where over 65 per cent of 

common man’s budget is ■ 
utilised for food, a steep iwarMftr
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in the prices of food results in 
the consumer cutting down his 
expenditure on non-food items. In 
this proccss,  cloth suffers  the 
most, as the life of the existing 
clothing can always be prolonged 
by various means."

Will the textile magnates reduce 
the price of cloth if the excise duty 
is reduced by the Government?  The 
history of the textile industry clearly 
shows that whatever concessions were 
given by the Government to the 
industry, they were utilized only to 
boost the profits.

The industry also wants the lifting 
of controls so that it can further 
increase the prices of cloth.  I have 
already pointed out that  the cloth 
prices are too hiph and need reduc
tion so that the people can purchase 
sufficient quantity of cloth. The mill- 
owners, however, want  to increase 
the prices even if it meant reduction 
in production.  They are interested 
■only in profit and nothing else.

The Minister of Commerce (Shri 
Dlnesh Singh).: Sir, I find it very diffi
cult to follow him. If the hon. Mem
ber wants to read from his notes, let 
him raise his head and read loudly.

Mr. Chairman: I think this is his 
maiden speech.

Shri Dlnesh Singh: Let him speak 
over the microphone so that it will 
be audible to the Members.

Shri P. P. Esthose: So far at the
existing control is concerned, it ic 
-simply fictitious.  The prices Axed 
today are extremely high and the 
cloth is not available even at these 
rates.  The Government has already 
reduced the area of controlled varie
ties.  Yet, the millowners are  not 
■satisfied and are bringing more pres
sure for complete decontrol.

The big millowners want to built 
up their empire at th« cost of small 
iestile units, jowedoonii .and

looms.  Many smaller units find it 
difficult to run their mills economi
cally which are victims of closure in 
some cases.  The additional conces
sions will only ruin the handloom 
industry which finds it almost impos
sible to compete with mill-made cloth 
without outside assistance.

The textile magnates now say that 
the wage costs have gone up sub
stantially higher during the recent 
past and hence the industry is find
ing it difficult to pay the additional 
cost.  This is being done at a time 
when the Sccond Textile Wage Board 
is having its deliberations and some 
recommendations are expected sooner 
or later.

The millowners hope to bring pres
sure on the Government and the Wage 
Board not to grant any wage rise. 
The present threat of closure is also 
a part of their offensive in this regard.

The wages of the textile workers 
form only 26 per cent of the total cost 
of production; yet, the millowners are 
striving to reduce their share which 
in reality means only adding to the 
profit of the employers.

The textile industry is controlled 
by speculators and racketers.  The 
cotton trade is dominated by traders 
who purchase cotton before it is grown 
in the field and sell the produce at a 
higher cost. It is not the actual pro
ducer but the trader who takes the 
cream of profit.  Hence, there is not 
sufficient incentive to produce more 
cotton in the country.  Unless the 
wholesale trade in cotton Is taken over 
by the State the cotton crisis  will 
never be overcome. Meanwhile Gov
ernment should take speedy steps to 
requisition all surplus stacks of cot
ton covered by some big mUtowners 
an* supply it to the needy mills,

The recent steps taken bjr the Gov
ernment to improve the cotten sttua- 
tb* k»» not helped in uqr way. Ibe 
Oovmaneoi is «&■» safar •» * lAafc- 
sale distributing ajsbcy lor VL-M*
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4Dttoa. ns blmnt nfulal to take aaY To conclude, I oooe aca1a atr.. u.. 
.arm ..:tion ap1nat tile cotton awind- need for immediate steps by tbe 
'lera bu ODl7 encourapcl tbem to carry Government to reopen all the tu~Ue 
.Oil their WllOCial practlcu. 'l'be cotton milh without any delay. If tbe pr-e-
today ii not at all available at the sent policy of belpifll only the ~ 
.eellln1 prices and the auurance1 or textil<? ma1n1te1 la allowed to con-
tbe Government to take drastic action tinue, it will only ruin the textile 
.nmained only on paper. indU1trY and raul: In destitution of 

large number of workers. 
India'• dependence on Ptrao cotton 

·•uat come to an end. Since cotton 
.-lone forma liO per cent of the ca9t 
•t production ..-edY atepa are necea-
. ...,.. It ii atranse that 20 years after 
Independence, we are 1Pendin1 more 
en imponin1 cotton than eaminl by 
-eaportinc clotb1 

The present maC'hlnery of dealin1 
·with cloaurea Is extremely lime con-
-aurnlns. If tbe financial bUn1Jln1 la 
brou1Jat to the notice of the Govern-

:ment it takes montbl or even yean 
"to appoint a committee to innst.iaa\e 
iD•o the bun1lin1. Wben the repon 
Is ready it remains in o8lcial ncu 
'llllr eome more months. Ke.nwblle 
1M milll remain cloled and worbn 
ara compelled to starve. U ~. 
1M Government lbould appoint a 
-..nnanent commlaion to ID into the 
'*'91Ularitla and nert cloaure1. 

Tbe Government le now conalder-
laa tbe proposal to form a textile 

....-pora k>n to ta\te over tb• ao-called 
-*IE anita. Howenr, if it juat be-
._ anotbet- public MCtor unit 
.eeompan.led b7 all red-\.allVM and 
-....ucratic flats the fate of this a..-at1oe can be judled befOre-
~d. 

ln K.Uruhtra tbe Government 
"taied to reduce the DA quantum of 
1lw mllJI a!t4lr the)< were taken o.er 
- U. tMa'-• l< tbe pubUc Rctor ..,_.UOn r41119ats the aame it will 
._. l&llr resiltance from the textlle ...... 
: ,,._.. _.. _. c ... of cloaure dne 

- ...... ~ cWlkUlU. and Gts& I t iMaW esWD4 loans \0 
~ •• •• wttMat ., .tal&J. 
·~· ~u-e. 

With re1ard to handloom industrJ', 
the Government must immed.iate)T 
aupply yarn to all the -•ven at laJr 
prices. extend ftnancial Ulistance to 
needy weavera. dlabune the rebate to 
wuwn in time and arraqe mariu.t-
int facilities for the handloom clotb.. 

I only hope that the Government 
will take into con1ideratlon the 
aeriousnen of the criai.t before it ls 
too late. 

Mr. Clum =: lloaioG moftd: 

"In view of the criaia in tezWe 
industry resultinr in ccatillued 
clolure of milll and larte eca1e 
unemplo)'1ftent of weavers. tbl8 
HOUie 1'9COll\m&ndl to the Goftnl· 
ment to take over all the cloMcl 
mill• tmmediately." 

Slarl 8. K. Ta ....... (Pali): Kr. 
Chairman. Sir, the ultimate end wbieh 
this "Rnolution .-eu to ~ w 
indeed laudable. Aa far aa we under-
stand, the mover of tbls B9aolatioa 
feel& that there should be no tunher 
rille in unemplO)'Dlent. I aaree wltll 
that. He teela that tbe ecODOCDlc 
situation in Ule country la fut Mte-
rioratilll and it la ioinl trom bad to 
wone.. I apin .,,.... with him tbat 
we should take -. stc- to - tbat 
further unemployment do. not OCCW'. 
But we dlfter hen on the way, 1he 
method, by which we want to cbec:k 
further rise in unemploymen~ or tM 
manner in which we want to dal 
with thae clOled mUla. Taldnl O'fW 
of tbeM mllla by th• a~ will 
not aolve a117 problem. We haft -
how the public MCtor mtierprlles raa; 
we have IMll wbat la ~ te . 
State undertakinll when tlM ~~:·;~ 

: ':,;;;~ 
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on net capital investment is 0.5 per 
cent.  At this low rate of return, I 
do not think, our economy can be 
burdened with any more such enter
prises, with any more investment, 
thereby making more losses and pas
sing on more burden to the public in 
the coming years.

There is a saying, a story, which 
was very current in Bengal even upto 
las: year, that wherever the Govern
ment puts its hand, it makes a mess 
of it.  The story goes on to say that 
there was a woman suffering from 
gout.  She used to call on the Chief 
Minister—there  was  the  Congress 
Ministry at that time—wanting to see 
him with the request that the Chief 
Minister should put his hand on her 
gout.  She was always refused and 
then she was asked the reason for 
that. She said, “Look, wherever Gov
ernment puts its hand,  that  thing 
disappears.  If it touches steel, steel 
disappears; if it touches food, food 
disappears;  if  it  touches  cement, 
cement disappears, and if the Chief 
Minister touches my gout; the gout 
will disappear”.  So, I very strongly 
feel that taking over of these mills 
by Government will not solve the 
problem at all.

Then, the question is: what will 
solve the problem?  Before, we go 
into that question, let us try to analyse 
the causes of this situation, why these 
mills have been closed and why we 
still have the so-called weak mills, 
ill-managed mills or inefficient mills 
or sick mills.  In my opinion, these 
mills are not sick mills.  These are 
not inefficient mills. These mills have 
been administered slow poison by the 
Government’s policy itself. The policy 
of cotton distribution, the policy of 
cotton import, is such that strong 
mills get stronger and weak mills get 
weaker. The smaller units, the units 
which may  have become  obsolete, 
which want funds for renovation, do 
not get funds. It is necessary at the 
. moment to provide more funds to 
these mills for the rehabilitation of
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their machinery.  They have to do- 
away with obsolete machinery. Untaea 
we do that, even if these mill* with 
old machinery, with old equipment 
arc taken over by the Government, I 
am sure, that will not solve any pro
blem.  You will just possibly carry 
on the uneconomic mills and make 
them still more uneconomical.  The 
question then comes: why should we 
do all this? The cotton textile indus
try is the third largest foreign ex
change earning industry in our coun
try.  But at the same time it also 
takes a lot of foreign exchange also 
without any sense of proportion aa It 
appears to me. It is a net spender of 
foreign exchange reserves roughly to- 
the tune of Rs. 39 crores per year on 
an average during the quinquennium. 
1960—64. The main item responsible 
for this is raw cotton alone and during
1965-66, the import of raw cotton waa 
worth Rs. 48 crores.  Most of the 
industries where the encouragement 
for imports is given are either import- 
substituting  industries  or  export- 
incentive industries. But here is one 
industry  where  Rs. 48 crores of 
foreign  exchange are being spent 
every year without any consideration 
of foreign exchange earned.

16 hr*.
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Mr.  Chairman: Without  taking 
notes, be is understanding the posi
tion. (Interruption).

He may continue his speech.

Shri S. K. Tapuriah.  The import 
content in the cotton textiles exported 
from the country during 1964 account
ed tor only 4.6 per cent of the import
ed cotton in terms of quality.  That 
means that more than 95 per cent of 
the  imported  raw  material  goes 
mostly into the production of cloth 
which is consumed internally in our 
country.  Such a colossal drainage is 
going on.  Why can't we make some 
stop to it? Why can’t we make avail
able more funds? Why can't we make 
these mills change over?

This wrong policy of import is also 
something which has brought in dis
parity between mills.  Imports are 
allowed on a quota system. The mills 
which used to import in the past, the 
so-called bigger mills or the so-called 
efficient mills, are still allowed to 
import this cotton which commands 
a premium of 40 per cent in the open 
market.  The smaller or the newly 
set up mills, i.e., those with a smaller 
capacity, say, of 25,000 or 12,000 spin
dles, are not allowed to import this; 
a  small  percentage  is  sometimes 
allowed and 5 per cent is allowed to 
co-operatives also. Those mills which 
want to spin yarn in the counts of 
40-60 are also not allowed to import. 
What happens as a result of this is 
that those mills which were already 
well established, those mills which 
can stand on their own feet, get 
further stronger.  Of course, I have 
no grouse against it, but we should 
not do it at the cost of those mills 
which require further nourishment, 
those mills which require to be pro
perly looked after. What could possi- 
bly be don* is that this cotton can be 
imported and distributed to mills on 
fln<*l» basis.  There can be nothing 
wrong in principle in this system 
because till a few months back—or 
*»i| I say, sometime back—compul
sory export was also levied on the 
miii« Svary mill had to export

according to its quota. A non-export
ing mill or a mill the products of 
which had no export markets had to 
buy its quota at a premium from other 
mills which used to make exportable 
quality of goods.  The same can be 
allowed here. All the mills can im
port on spindle basis and if they do 
not use that cotton, it can be sold off 
to the other mills who use and the 
premium arrived at can be used by 
those mills for their rehabilitation. 
This will save their financial trouble 
to some extent. If you do not approve 
of this—although, as I told you now, 
in the case of compulsory exports you 
approved of it—alternatively what we 
can do is that all the cotton imported 
can be put in a pool and sold in open 
market. The profit derived from thia 
can constitute a special textile mills 
rehabilitation fund, and from this fund 
you can give medium-term loans for 
rehabilitation of these mills.  If we 
do this over a few years, I am sure 
that we can create some funds.  I 
know the limitations of Government’s 
funds at this time.  That is why I 
have brought up this point that Gov
ernment can get funds from what is 
happening; they may not have to 
draw from their own resources, and 
yet these mills can be made better.

My second proposal is about giving 
some assistance to tha smaller a:i I 
newer mills so as to remove thi dis
parity between the various mills in 
the country.  We have seen what 
advantages or concessions have been 
given to the handloom and powerloom 
industries as compared to the com
posite mill industry.  We have alM> 
seen that as a result of production 
over the years, the powerloom indus
try has to some extent, or shall I say, 
to a large extent, succeeded in estab
lishing itself, and that possibly was 
one of the reasons why some of the 
concessions given to it had been with
drawn in the last budget.  We have 
seen how by the giving of protection 
to the smaller or the weaker section, 
it can be made strong.  .Similarly, 
there should be some sort of conces
sions for the newer units with a Sffe- 
dlage of 12,000, 26,000 or even MpMl
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Surely, you do not expect a •pinning 
unit with 12,000 spindles to have the 
same efficiency as a mill having 
1,25,000 spindles.  Some concession* 
may be given to the smaller units and 
they should be told that the reserves 
created out of the concessions should 
be made into a fund which should be 
used only for the purpose of expan
sion.  For instance, a spinning mill 
with 12,000 spindles can get more 
concession than the other mills. But 
the fund that it has could be used for 
increasing its capacity to 25,000 spin
dles.  When it reaches that capacity, 
it does not get the same amount of 
concession; in this way, it goes on 
until it reaches a basis from where 
on no more concessions will be given. 
Unless we are able to make the 
smaller units come up, we shall see 
a continuation of what has been hap
pening all these twenty years namely 
that the disparity between the small 
and the big would keep on growing 
wider, and we shall keep on talking 
about it, and we shall keep on dis
couraging the smaller units and we 
would be taking the same steps as 
we have been taking so far whereby 
the disparity would increase.

I hope the hon. Minister would take 
note of this and take steps by which 
the smaller units could come up.  I 
hope he will also take some steps to 
provide some finance to these units 
so that they can remove the present 
disparity and they can modernise 
themselves and they can make them
selves economic units.  That is the 
only thing that can cure the problem. 
Finally, I would say, and say in no 
uncertain terms, that taking over of 
these mills by Government will defi
nitely not solve the problem but it 
will spoil the entire economic struc
ture of our country.
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Shri Bedabrata Barua (Kaliabor): 
Mr. Chairman, the proposals that are 
being brought up and presented be
fore the Mouse have already been 
under the consideration ot the Gov
ernment.  A textile corporation is 
being proposed. The whole matter is 
being examined.  The question of 
taking over  all 1hese uneconomic 
textile mills—not immediately but as 
a permanent long term measure—had 
been announced.  It is no doubt a 
very bold decision and the resolution 
also would give the feeling that soma 
of our Members are thinking m very 
progressive lines.  When we think of 
taking over the textile mills or any 
other industry or when we think of 
nationalisation, the idea is that it 
should be streamlined and it should 
provide some amount for the publie 
exchequer. > Certainly this proposal 
comes in the wake of the deep dis
tressed  imposed  upon our  taxtil* 
workers by the closure of aame milU 
and by the contrary pull* and mftno
tions on our exports and also on thar

Textile Industry 2754
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production of cotton.  There is also 
the inability of our industrialists to 
find a way out of the present difficul
ties.  If I mistake not, in the United 
States also there 1s a cotton lobby 
trying to take advantage of the situa
tion arising out of India’s present 
difficulties and the set back to our 
cotton textile industry. They do not 
want India to transfer areas from 
foodgrains to cotton.  That seems to 
be the pressure from them.  Cotton 
will be more scarce in India. It was 
suggested that India could Import 
more cotton.  It would always be 
good for them.  It is for us to think 
of these things and see how in a criti
cal situation the industry has served 
the country.  At least two of the 
speakers who have spoken on the 
resolution had opposed the resolution 
and have s ated that the cotton textile 
industry has served the country well. 
It is a doubtful proposition because, 
looking at the wage structure in the 
country, our competitors in the inter
national market and the United States 
and Great Britain, and a tew other 
countries, comparing to the wages, 
their wages are very  much higher 
than India’s, and the price of cotton 
in India does not compare unfavour
ably.  In fact, sometimes it is more 
favourable  than  unfavourable  in 
regard to the price of cotton in those 
countries.

One of the speakers mentioned that 
they could have utilised the money 
for rationalisation of the cotton tex
tile mills.  They have not done it. 
They have diverted the money into 
speculative and other fields which has 
resulted in the rather heartless enjoy
ment of the scarce situation that exists, 
which would give them a market any
where, anyhow, quite apart from the 
external market, the export market, 
as it is, and it is this situation that 
brings about a challenging decision. 
The resolution also it itself a chal
lenge. It is a challenging situation,— 
taking over the taxtUa industry, a 
part of it But I have no doubt that 
*be logic of tba resolution would lead

»755  Ortiii in

us not to the taking over of the un
economic textile mills.  I have iaji 
good reasons.  Those wtoo beliav* i» 
terms of progressive economic deve
lopment would like very much fh» 
public sector to be profited, but thfe> 
is a genuine case where rather tba 
acute criticism is that the public sector 
is not giving profit.  After having* 
carried out incessant propaganda In 
the  country, in all the econoodo 
journals, that they are so well financ
ed, that the public sector should be- 
non-profit yielding, that it should bo
on a no-profit basis, that it shoulft 
serve as a basic industry for the deve
lopment of the private sector, attar 
having made that propaganda, now 
to come round again and confront tbe- 
public sector with the argument that 
it has not given profit is not good> 
The public sector is there only to- 
support, to ballast, not only the eco
nomy, but also, when it is necessary, 
to support employment, to support 
the prices in the country.

So, all these things would also corns- 
in. Naturally all the arguments that 
we have revolved round that pointy 
that the consumer is having to spend' 
a tremendous lot, much more on food: 
such as rice, wheat and other thinffL 
These are always purchased.  So, Ik 
means money. And cloth is an essen
tia] commodity. As an essential com
modity, it requires to be subsidised* 
even at a subsidised rate, if it cornea- 
to control, the very idea is that when 
you subsidise foodgrains, on other 
commodities also, we do it, becauas 
in addition ta foodgrains, textiles are 
essential  commodities.  "IfcerefWa, 
food prices and the high price of ctbsr 
commodities create an  inflationasT 
situation. Therefore, I do not under
stand how tba private sector needs to- 
have that with all tba availability of 
loans and all that, which they hsie 
mostly utilised.  X do not know bow 
much of loans they have utilised; tbas* 
are finance cocpenttaM only dsvotad- 
to the uae of tba private Bimtpwrtas 
la spite at the availlifetttar. J* 
af the lenrtk te t m



come of ft* industrial concerns even 
now would not transfer their money, 
and they would not modernise the 
particular industry.  And we would 
have a situation where 'the industry 
would be creating difficulty for the 
public and the workers. They would 
turn round, and when it comes to the 
question of nationalisation, and the 
setting up of industries, a lot of 
heartburning would arise, and the 
courts would be brought in, and the 
question of nationalisation will be 
fraught with such out-dated concept 
as civil liberties snd all that.

With these words  I resume  my 
seat.

Shri 8. Kandappan (Mettur):  Sir,
this resolution takes note of the crisis 
that has developed in  the  textile 
industry and envisages the taking over 
of the sick mills by the Government. 
My fear is whether the doctor to 
whom we are entrusting these sick 
mills, famous by more deaths caused 
than by lives saved, is competent to 
manage these mismanaged mills. Only 
this morning during Question Hour, 
in answer to Question 243, Govern
ment said that they have already 
taken over the management of 8 mills 
and it is revealing that none of them 
is running at a profit. I do not know 
what explanations are there from the 
Government side as to why these 
mills, whose management was taken 
over by Government in 1966-86 and
1966-67, are not yielding any profit so 
far.  Anyway, since the Government 
is going to set up a corporation for 
the management of these mills as was 
stated only this morning, I think this 
resolution moved by Mr. Esthose can 
easily be accepted by the Government.

looking at all the aspects of the 
textile crisis, 1 think there is some 
diaper ailment than what Is apparent 
at the surface.  It is not only ineffi
ciency Mid mismanagement that  has 
caused the crisis. 1Ua morning when 
I sated whether It ia not a fact that 
tba cost of production  Is adversely 
lOetteg the ooonmsr aspect of it,
«h» MtaMar mm—hwWy *n« «r
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question  saying;  that  it is  a
very large and wider  issue. But 
I  think that is  the basic  issue. 
We  know  in the  past two  or 
three  years,  production  af  cotton 
is going down.  There is a chronic 
shortage of cotton internally.  After 
devaluation, the export possiblity is- 
against what we expected. It is going 
down instead of going up. All these- 
aspects  of the matter has to be 
thoroughly gone into.  I would have 
been happy if, after probing all the 
aspects, the Government has come 
forward and taken the House into 
confidence  about the real malady' 
afflicting the textile industry. Instead, 
they are making some ad hoc arrange- 
ments and they feel complacent that 
everything will be okay.  I do not 
think this crisis can be resolved by 
this superficial approach.  I can well 
anticipate the Minister's answer that 
the cotton yield has trebled in the 
last 20 years.  If you look at the 
picture more closely, you will find: 
that it is actually the acreage that 
has increased resulting in increased’ - 
cotton yield, but the per-acre yield 
of Indian  cotton is lowest in the- 
world.  Though we are one of the 
biggest textile manufacturing coun
tries, we have not paid much atten
tion to this problem of raising the- 
per-acre yield of cotton. In fact, the 
research carried out by the Indian 
Cotton Mills Federation and the pack
age schemes in some packets of some 
States  has  amply  proved  that 
given the requisite fertiliser and water 
at the proper time, this yield of cot
ton can easily be doubled or trebled. 
This aspect has not been taken note 
of by the Government.

1880 (SAKA)  Textile Industry 2758"
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I would also like to emphasise an
other aspect. Cotton is a commodity 
which requires not much of water
like sugarcane or paddy. In fact, with- 
a little water we can raise cotton any
where.  So the Government should* 
pay much attention to this aspect of 
raising the output

Alsov I wonder bow at a 
juncture like this the Government
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afford to reduce the subsidy that they 
have been giving to the fertiliser. The 
reason given by the Government is, 
since anyway fertiliser is being used 
by the peasants, there is a large 
-demand by the farmers of this country 
for fertiliser and therefore there is 
no harm in removing the subsidy. 
'This is a very strange argument.  If 
you remove the subsidy and if the 
cost of fertiliser is raised, naturally 
the cost of production goes up and 
you cannot expect the farmer to give 
cotton at the pricc you fix when the 
cost of his inputs goes rising up. This 
is a very ill-suited time for the Gov
ernment to remove the subsidy or 
even for not paying much attention 
to the other aspects that require pro
per attention to be paid as far as this 
industry is concerned.  Sir. I am say
ing so much on this because 1 feel 
very strongly that this is the hasic 
issue at stake. After all, as we know 
from some figures given by the Gov
ernment as well as by the industria
lists, that raw cotton i-ontributes 10 
almost half the cost of production. 
Unless the production cost is brought 
down I fear that it is almost impos
sible to bring down the price of cloth 
or to give scope or buoyancy to the 
textile industry.

.2759 Critit in  JUNK

Another important aspect to which 
the hon. mover of the resolution refer
red is the handloom industry and the 
price of yarn. Though, strictly speak
ing, it is not mentioned in the resolu
tion, since the mover has referred to 
it I am justified in making a few 
observations on that.  Sir, actually, 
for the past three months the price 
of handloom fabrics has not gone up; 
it has stayed at the old level, whereas 
the price of yarn is going up like any
thing resulting in the unemployment 
of lakhs of handloom weavers in 
Madras, Andhra and other places.  I 
would earnestly plead with the Minis
ter to see that in the near future— 
not by planning things for • far oft 
time, but immediately—attention is 
paid to the crisis that has developed 
due to the rise in the prioe of yarn,

particularly in the handloom sector, 
and give some kind of subsidy for this 
yarn or remove the exice duty that 
has been placed on the yarn parti
cularly those varieties that are being 
consumed by the handloom sector. By 
way of this kind of a subsidy or some 
other help I hope the Minister would 
come forward early to improve the 
lot of the handloom weavers. Actually 
they are, particularly after the expan
sion of the powerloom industry in 
India, facing a lot of difficulties and 
they are not able to cope up with the 
market competition. On top of it, now 
the rise in the yarn prices is heavily 
spoiling their livelihood, the scope of 
their avocation, and I would be very 
much thankful to the hon. Minister if 
he cou’d say something, rather  do 
something and take some initiative on 
this particular matter.

With these words. Sir, I commend 
this resolution for the acceptance of 
the House.
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Ĉ*> “ «-‘*  >* jJUA*i  |J4#-

 ̂ >51***; i  0̂ 1 r*  u»»->>‘

i.  «i** as  ,J*~  d

 ̂  u?3 -Jhh - a**  -*> J»

«■ w»») «-V «i  J51-*** •)**-

L *_>fof ri *i u*

ij*> * *+ ~ t?** *#) J»  <*5t-

r  c)** ̂  A-  *“*»■ fcjSt* •=*♦• 

i f» u**̂ rvo  ̂ j-**

"lJ*1- »* B»* L *J " L>*̂1>'

-  u«fA -

'JtiS  W»̂>  jjJpW  - ,J*U  jj’

- ^ - J> - >*- c>W -

bj)>  ̂^ T site UA»*

f̂jU i*K- u,4 J.U..- £ U  L.

* |»J{ - J -  -   ̂  J)4 3) I  ««fl«

  *1̂03 « jl*. J|fc



* U t ~ i_Cj)

* 0*»  L)*t* |*u

^ J**

"u»* **»* " a4-< **

•u** - ̂  M i  s-**-» f3,)t

< A lf» tj# *

 ̂  ̂ >y-gkL»  )?«U

«»  ̂(i*S ygj  ÎjJI 
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Shri  'Narendra  Singh  MiliMi
(Anarvd):  Mr. Deputy-Speaker, Sir,
the idea of the mover of the Resolu
tion is to focus attention on the pre
sent crisis in the textile industry. In 
my constituency also, there is an old 
mill at Petlad called Raj-Ratna mill 
which has ceased to work for the last 
one year and a half.  Nearly 1900 
people are unemployed. The Govern
ment had appointed a committee under 
the chairmanship of Shri Ghanahyam* 
lal Oza, M.P. and they have reported 
back to the Government.

What are the difficulties at the tex
tile  units?  Why are they facing a 
crisis? According to the employers, it 
is stated that the industry is suffering 
crisis and closures not only dw to 
mismanagement only tut to  r 
causes also, such as, shortage mnd fcMh



frict ot cotton, statutory control on 
cloth prices, high excise duties and 
difficulties of financing modernisation. 
The hon. Commerce Minister had 
Mentioned that there were other fac
tors also, that the high prices of cotton 
were due to the fact that the pros
perous units were prepared to pay 
higher prices.  We are aware that 
some of the modern mills consume 
more cotton and for their requirement 
pay more price for cotton.  So, we 
have two types of mills. On one side, 
we have textile mills which are old, 
and have very old machinery—they 
need change—and on the other side, 
we have modern mills in Bombay and 
other places which have reduced the 
number of employees by introducing 
modern machinery. So, this crisis has 
to be seen in a very impartial manner.

The Government has very wisely 
suggested  tripartite  consultations. 
There arc various conflicting interests. 
But the Government is eager to bring 
■bout some solution and enlarge the 
area of agreement and to work out 
mutually acceptable solutions.  Such 
.solutions  represented  a  consensus, 
answer which might not appear fully 
logical to either side but may provide 
a working basis for all the parties 
involved.  After all, the Government 
do not want to run the mills for them
selves.  There  is  the question  of
finances; there  is  the question  of
employment; there is the question of 
the disposal of cloth.

The hon. Commerce Minister also 
Mid that the Government propose to 
.set up a corporation to take over the 
ownership and the management of sick 
textile units.  He said that a Bill 
would be introduced during the ses
sion to facilitate taking over of the 
ownership and the management of
.sick mills.  I have also learnt that it 
has been recommended that investi
gating committees should be set up 
1>jr the Government under the Indus
tries (Development and Regulation) 
Act to investigate  the units which
were already facing closure with a 
'View to taking over the management

*»(«i)I*—1».
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wherever necessary. The intention of 
the Government is to have a set up 
which would be there permanently 
and not temporarily.  There should 
be a compact tripartite committee at 
the Centre to keep a watch on the 
situation and to detect cases of dete
riorating management. 1 understand 
that the Government is fully watch
ing this crisis and are taking neces
sary steps.

One of the hon. Member said—I 
think, the speaker who preceded me— 
that the rich were becoming richer 
and the poor were becoming poorer.
I will cite some examples from my 
own village.  In my own village, I 
have seen women, the workers in the 
field, wearing sarees which perhaps 
my wife is wearing.  (Interrupttonj). 
I am talking of my own village. They 
are wearing gold  ornaments also. 
May be, because of prohibition they 
have saved money and are able to buy 
ornaments.  Things have improved 
considerably.  Those people who are 
critical. .. (interruptions) have noth
ing to propose; their eyes are blind; 
they cannot see the progress made in 
the country; they just shout and go 
on saying that nothing has been done, 
no improvement has been made.

jw : ir̂hrr ofr,

<rm *.* ft irf 

wt ? iittraftar̂  «<, ?w wwt 

wWr «fr 1  arR «p- -3*  sirfir 

T£*r surSr jtsY fwft «fl 1

Mr. Deputy-Speaker:  He is giving 
his own experience.  What is wrong 
in that?

Shri Narendra Singh Mahlda: The
suggestion of  Mr.  Kachhavaiya is 
worth considering, i.e., in cases where 
the workers are able to invest money 
or put in their money in provident 
fund, as in the mills in my Consti
tuency, where the labourers are pre
pared to contribute their provident 
fund for the working of the mill, the

1889 (SAK.A)  Textile Industry 277  •
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worker* may own the noQ on * co
operative basis. This must be encour
aged.  The hon. Minister should see 
that In such cases where the employees 
cone forward, offer their money in 
provident fund, they should be allowed 
to manage the mills; after all, the 
workers should also be allowed to 
own a mill and get the profits from 
their working.

I,  therefore, feel that this Resolu
tion is not necessary and it may be 
withdrawn.  Government is looking 
into these matters, and the crisis in 
the industry will soon be removed.

Mr. Deputy-Speaker: Mr. Banerjee.

tian the hon. Minister stated thatfce- 
was bringing in a legislation in this 
House whieh may enable the Central 
Government to take over these mills. 
I must congratulate him on that. 
When some of our members met him 
to discuss the so-called crisis in the 
textile industry, my leader, Mr. Dange, 
suggested that the only solution was 
for the Central Government to take 
over these mills and to set up a tex
tile corporation. 1  am happy that 
his suggestion has been  accepted. 
What is happening today? Sir, I come 
from a city which was  once the 
Manchester of India, and today it is 
the graveyard of textile mills, unfor
tunately. ...

Before he starts, I want to say this. 
We had two hours at our disposal. The 
Minister would take about 30 to 35 
minutes. Still, there are a number of 
speakers, I would, therefore, request 
the Members to be brief.

17 hn.

Shri Narendra Singh MHilda: It
was never the Manchester of India. 
Ahmedabad was the Manchester of 
India.

Shri S. M. Banerjee (Kanpur):  I
have a suggestion to make. The next 
Resolution  is  Mr.  Nambiar's.  He 
should be given two minutes.

Mr. Deputy-Speaker: In that case. I 
will have to call the Minister at about 
5.30. Then only it will be possible. I 
would request the members  to  be 
brief.

Shri  NamMar  (Tiruchirappalli): 
Five minutes each?

Shri S. M. Banerjee: Not less than 
ten minutes.

Mr. Deputy-Speaker: Mr. Nambiar, 
you advocate brake so far as railways 
are concerned.  But I cannot apply 
the brake to you.  That is my diffi
culty.

Shri NamMar: A single raising of a 
finger will be enough. You raise like 
this, and I will sit down immediately.

Shri S. M! Banerjee: I rise to sup
port ‘the Resolution of my hon. friend. 
I was Vf ry happy today when, during 
the Que: tion Hour, in reply to a ques-

Shri S. M. Banerjee: All right, it 
was Manchester No. 2.

The textile crisis is mostly in those 
mills  which  are  manufacturing 
medium or coarse cloth, because the 
need for cotton is much more but 
they are not getting the quota.  I 
fully agree with my hon. friend Shri 
S. K. Tapuriah when he says that 
there is carding by the big mills. My 
hon. friend Shri Abdul Ghani Dar has 
also said just now that there is card
ing by the Birla group.  Birla has 
become a shark in this country, an 
octopus, and naturally, whether it is 
car, small or big, whether it is textile, 
jute, sugar or anything else, the octo
pus has a hand in it.  Unless we put 
a check on their activities, it will be 
Impossible for the small units to func
tion in this country because they do 
not get even the share to which they 
are entitled while the lion’s share 
goes to the Birla group.

I would also like to point out that 
one mill in Phulbani Sheriff «nd one 
in Gaya are closed today and nearly 
1,500 workers are on the streets. In
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Kanpur also, the New Victoria Mill 
is facing liquidation.  In the Laxxni 
Ratan Cotton Mi 11a, which is a sore 
point for me and for the hon. Minis
ter, 4000 workers are on the streets 
for the last ten months.  Shri Ram 
Ratan Gupta who is the owner of this 
mill has cheated not only the Central 
Government or the State Government, 
but also the Provident Fund Commis
sioner and the ESI Commissioner; and 
•bout 6000 to 7000 workers have not 
been paid their wages for the last 
twelve months.

Even today, in reply to a question 
whether an authorised Controller has 
been appointed in Laxmi Ratan Cotton 
Mills, Kanpur, the hon. Minister gave 
the following reply:

"No, Sir.  The Government of 
India are not contemplating tak
ing over the management of any 
cotton mill pending the passing of 
the Bill, which they propose to 
introduce shortly, to enable them 
to take over certain closed and 
likely-to-close mills.  They have 
no objection if the State Govern
ment would wish to take over this 
mill.  This has been communi
cated to the State Government.”

The State Minister of Industry in our 
non-Congress Government, my Gov
ernment, in U.P.. have pleaded that
50 per cent financial assistance should 
be given by the Cen'.re.  I do not 
know whether he has made any writ
ten request to the hon. Minister.  It 
is estimated that a total of Rs. 65 
lakhs to Rs. 1 crore will be needed to 
complete the take-over of this Bill. 
So, what is needed by the U.P. Gov
ernment is only about Rs. 50 lakhs. 
I would request the hon. Minister to 
consider whether in the interests of 
the textile industry in Kanpur or in 
the interests of the starving thousands 
at workers in Kanpur, it is not avail
able on the part of the Central Gov
ernment to give them 50 per cent 
financial assistance to that the mill 
could be taken over, if the Centre

wants to take it over, they can take 
it over, or else, the State Government 
may be enabled to take H over and 
they are prepared to take it over 
provided the financial commitment is 
shared by the Centre and the State 
alike.

Then, I would come to the case of 
another mill which is facing closure 
in Kanpur.  It is wrong to say that 
whenever mills are taken over by 
Government and managed by a cor
poration, there will be more ineffici
ency and scandal. 1 am not in a posi
tion to agree with my hon.  friend 
the Swatantra Party because I do not 
subscribe to that indeology.  I defi
nitely feel that only those men should 
be put in those corporations who 
would- welcome nationalisation.  Be
fore we nationalise the industry,  I 
would say that we must nationalise 
the men first.  It is no use putting 
people like Shri L. S. Vidyanathan in 
charge of the UC especially when he 
had been writing articles after arti
cles in The Statesman against natio
nalisation.  We  should  nationalise 
those persons first. I agree with him. 
But once Government take it over in 
the form of a corporation, 1 do  not 
think it is going to be inefficient. It is 
not that.  If they say that the public 
sector is inefficient, the private sector, 
as Dr. Lohia very correctly said,  is 
dishonest.  So there is a competition 
between inefficiency and dishonesty. I 
do not know which to prefer.

Shri Pi loo Mody (Godhra): Efficient 
dishonesty is better than  dishonest 
unprofltability.

Shr| S. M. Banerjtr: I always ac
cept Shri Mody’s views because of the 
sheer size of his constitution.

Shri S. K. Tapuriah:  Intimidation
is not part of our party’s policy.

Shri S. M. Banerjee: I give full sup
port to the hon. Minister to  have 
these mills taken over despite  all 
pressure, despite the fact that  the 
Birlas will be after hie life.  St 
should definitely take it over.
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What happened at the Lakshmira- 
tan Cotton Mills?  Shri  Ramratan 
Gupta employed the brother of Shri 
Manubhai Shah, who was Commerce 
Minister at that time.  He employed 
a brother of Shri Sampurnanand, who 
was Chief Minister of U.P.  He had 
employed the relatives of Governors 
and Ministers.  I am sure that with 
all the meagre resources at his com
mand. property, landed, moveable or 
immoveable, Shri Dinesh Singh will 
not employ his brother there.  So 
I appeal to Government to take  it 
over.

With these words. I support  the 
Resolution.
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Shri B. Kandappan  (Mettur):  Is
there any socialism left in your party?
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Shri S. Kandappan: it has  never 
been implemented anywhere.  It is 
only on paper.
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Shrt S. A. Dance: (Bombay Central 
South): First I would like to draw the 
attention of the House to 'the fact that 
generally when the mills are  taken 
over by the Government, the first step 
they take to reduce  the  rearness 
allowance of the workers  employed 
in the mills. Thig has happened in the 
State of Maharashtra. I hope the cor
poration will not start with that mea
sure and ask the workers to cut the 
dearness allowance as the Government 
had invested money.

What are the causes which are res
ponsible for the inefficient manage
ment of these mills? If they do nx>t 
associate the workers’ representatives 
in the management, the sick  mills 
will never recover from their sickness.
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The sick mills are not sick because 
the workers did not work  or  the 
machinery is bad.  I know many of 
these mills have very good machinery. 
The reason for their sickness is the 
fraud practised by  the  directors. 
Whenever they lose in cotton specu
lation; they charge the loss  to the 
mills and when they win in cotton 
market, they credit  their  private 
accounts with the profits. This is the 
established practice and it had been 
mentioned in many enquiry committee 
reports.  I am quoting  from  the 
reports.  This sickness ig due to the 
fraud played on the finances of many 
of these companies.  One fraud  to 
which I referred in  the  morning 
involved 96 lakhs.
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And the  Government  chartered 
accountant examined  the 
and made a report and the Develop
ment Council slept over the  report 
saying that nothing could be  dona 
because the  money  has  vanished. 
Later on, Shri Morarji Desai interven
ed in the matter, changed the directors 
and changed the share-holdings In the 
mills mH tried to reconstruct them. 
For two years they made a profit and 
again went into losses  because  of 
fraud.

Now, in the morning, the Minister 
stated that lie might look into the 
question of fraud. 1 do not know how 
he can.  But where money has been 
misappropriated by the directors, there 
should be same  Institution,  some 
measure, some method  of attaching 
the prop:rties of the directors even 
if they are limited companies. Other
wise, the mills are made sick by fraud; 
the Government puts the money into 
the sick mills, recovers them from 
the sickness, hands them back again 
to the fraudulent people and the same 
game starts.  This has happened In 
Sholapur; this has happened in Bom
bay. So, I hope the Corporation is not 
going to be a philanthropic institute 
to assist fraudulent directors to com
mit their frauds over and over again 
and impose wage-cuts and dearness 
allownace cuts on the workers.

Therefore, I am giving caution to 
the Minister; that if he does not pay 
attention to the past history in this 
affair, then he will help the treasury 
to lose a few crores, help us to lose 
a few crores in dearness allowance, 
help the country to lose all the cloth 
that is .produced by these mills and 
ultimately land us in trouble  all 
around.  I hope that before he tabes 
his final decision run the policy to be 
followed by this corporation, he will 
consult Members of this Houae who 
know the 9»b very well and consult 
the trade union concerned and not 
only rely on the rVTlTC as the sup
reme adviser in *his matter.

Lastly I would like to say that 1 
do not like the idea of pfovidan* fond
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being invested in sick mills and the 
worker* forming co-operatives to own 
thoee mills.  This fraud was exposed 
lung ago in the capitalistic system, 
tempting the  workers *.o put their 
provident fund; they lose their provi
dent fund and then they lose themsel
ves; again it is taken over by some 
capitalists.

Finally, I would support the pro
position that instead of taking over 
only sick mills, if sickness is to be 
recovered, then some healthy mills 
also should he taken over, so that 
transfusion of blood from the healthy 
mills could be made Into the  sick 
mills and the economy recovered pro
perly, if at all it  can,  under  the 
directorship of our Finance Minister 
who  has  presented  the  budget 
recently.

In the end, 1  would  say  that 
nationalisation of this essential item 
of consumer goods, the essential item 
for man’s living, is the only remedy 
to save the consumer from the frauds 
of the millowners and save the worker 
from the expropriation from which he 
suffers.

Shri Nambiar: The textile industry 
is the most advanced industry in our 
country and this is the first industry 
which is crumbling. I fully associate 
myself with the reasons ably given 
by Shri Dange. I have experience of 
certain textile mills in  my  part. 
Today, there is practically a cessation 
of work which goe* on in one mill in 
my district, known as Cauvery Spin
ning Mills, near Trichinopoly, where 
the workers are told that the  mill 
management ha9 no money to pay the 
wages. Therefore, the workers are on 
ntirke, and the mill management does 
not get loan from anywhere and they 
do not have money to purchase cotton. 
This is the sickness. How would this 
sickness be cured except  by  the 
means recommended by Shri Daage? 
Otherwise, what will happen is, the 
same thing will come back; it will be 
set right; the loan would be  given.
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and they will swindle  again 
again.  Tb« same thing will  repeat. 
Therefore, I an for the corporation, 
to be set up and the corporation, In. 
taking over such side mills, at the 
same time, should look into the ques
tion of linking it up with the healthy 
mills also. Otherwise, they will start 
growing sick and they will create the- 
same problem and this  will lead to 
a vicious circle.

The cotton price has gone up and 
we know how it is and where the 
cotton stock ig stored and they will 
not release it, and the poor worker is 
the ultimate sufferer.  Therefore, my 
humble submission to the hon. Minis
ter who is prepared to move in the 
right direction—let him move  and 
we are with him—is that he should 
do it in way that will save the eco
nomy and save the poor man.

Only one word about the handloom 
weaver.

The resolution speaks about wea
vers. The condition of handloom indus
try is so bad that millions of weavers 
are starving or are near starvation. 
Something must be done to  help 
them. They may be given guaranteed 
supply of yarn at controlled rates. 
There must be a better  method of 
marketing.  The good  cooperatives 
must be helped to the extent possible, 
not the fraudulent ones.  This must 
be taken along with the textile indus
try. a? part and parcel of it and Gov
ernment's attention must be bestowed 
on this. The handloom industry which 
gave c!oth to our ancestors  is stiH 
continuing in this country and it must 
continue.  Th«. millions of handloom 
weavers must be saved.

Shri Dlneab Singh: Sir, I am vary 
happy I have had this opportunity of 
listening to hon. membsrs* views W 
this very important subject  of the 
textile industry. As some hon. mem
bers have pointed out, It is on* Of our 
major industries employing  a large 
number of workers, an industry which
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has so to My com* into the  life of 
•very dtizen of the country. It is our 
duty to do whatever we can to help 
this industry stand on its own feet 
and also be competitive in the world 
market. Our effort has been to try to 
And out what are the 'basic troubles.
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As I have said earlier on the floor 
of this House, we shall discuss this 
matter with the people concerned to 
And out what is really to be done to 
help the Industry. The mover of the 
resolution has made out a very good 
case for the nationalisation  of this 
entire industry,  j am not going into 
that question who, because that is a 
matter which we are not considering 
just now. In his °wn resolution, ho 
does not talk of  nationalisation  as 
such, but only of the taking over of 
some mills.  The resolution says:

“In view of the crisis in textile 
industry resulting  in  continued 
closure of m511s and larBe scale 
unemployment of weavers,  this 
House recommends to the Govern
ment to take over all the closed 
mills immediately.”

As I said this morning, there are 
about 27 dosed mills today  apart 
from the 13 mills that we are run
ning.  Of these 13, two are  closed. 
Actually we have 11 mills  run by 
Government and 27 mills >re closed. 
These mills have been  closed  for 
different reasons—some because they 
were in fiiuuufta]  difficulties,  some 
because they had labour  difficulties, 
some because the management had 
some problems and so on. Because of 
that, it is not possible for us to take 
over all these mills- V we take over 
some mills, we will have to take them 
over at a loss.  When this question 
was brought up in the lost session. I 
had said that it would be Govern
ment’s endeavour to take over these 
mSlls on a permanent  basis.  Our 
difficulty today has been that if  we 
take over a sick mill, a mill which is 
not running whatever may  be the 
reason, if we run it and if it starts

running at a profit, the owners want 
it bade.  Once the Government  has 
made some investment, once the Gov
ernment has taken over and  starts 
running jt at a profit—the Government 
need not have been recovered the loan 
or the investment—there is pressure' 
that it should be returned to the mill
owners. The hon. Member, Shri Tapu- 
riah, took pains to show how in the 
public sector we are  mismanaging 
everything and everything is running 
at a loss. Here is an example of the 
sector which is particularly fond of 
which is mismanaging things. I would 
say ‘mismanaging’ because these mills 
have been allowed to get into  this 
position. Had there been better man
agement of these mills, had  there 
been proper ploughing back of pro
fits. had there been  modernisation, 
had there been looking after the pro- 
lems of workers, may be these mills- 
would not have been in this difficul
ty. 1 find him shaking his head. He 
does not agree. I do not expect him 
to agree, but the facts are there.  I 
would also like him to know that of 
the mills we took over quite a num
ber of mills have been running at a 
profit. The public sector, as he would- 
like to call it, has not mismanaged. Ia 
fact, the public sector has been able 
to set right the earlier  mismanage
ment of the private sector.

Shri S. Kandappan: Sir, 1 rise on 
a point of order. In the morning a 
statement was laid on the Table of' 
the House in reply to Question No. 
243.  There it has been clearly stat
ed that the mills are not running at 
a profit.

Mr. Deputy-Speaker: He said  not 
'‘all” but "some mills are running at 
a profit".

Shri S. Kandappan: I would  like- 
to draw the  attention of the hon. 
Members to what has been said  itfe 
that statement. It says:

“However, from the periodical
reports received from the Autho
rised Controllers, it is observed
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that one of the four mills viz. The 
India United Mills has been mak
ing losses consistently though the 
amount of loss  varied  from 
month to month. The other three 
mills, viz., Muir Mills Ltd., Kan
pur, Swadeshi Cotton and Flour . 
Mills, Indore and Hira  Ltd.,
Ujjain, have teen making lossea 
in some months and  profits is 
some other months”.

. That means neutralising the  whole 
thing. How can he say that they are 
running at a profit unless and until 
he is able to show that net profit is 
there?

Shri S. K. Tapurlah (Pali): I had 
specifically said that the return  on 
the total investment Is OJS per cent. 
If that is the profit that he expects, 
all the best to him.

Shri S. A. Dange: Sir, the Sholapur 
Mills was taken over by the Govern
ment. After it was taken over they 
made profl.s and the millowner  re
quired them to be handed back. They 
were handed  back. The  Sholapur 
case is on record. It is aftfir that the 
millowner saw that any mill which 
was taken over by Government did 
not run on profits and therefore they 
organised a boycott in the market.

Shri Dlnesh Singh: I am grateful 
to the hon. Member, Shri Dange, for 
correcting the records. Shri Tapuriah 
said that we are running these on a 
very little return of profit. Here  is 
an example where there is no return 
at all.  On the other hand you are 
eating into the profi's and you are 
running at a loss because you have 
not managed it welt

The hon. Member has pointed out 
that in the morning I made a state
ment about eight mills we had taken 
over recently. On the whole consider
ing all the other mills, on the other
11 mills, we hyye made considerable 
profit in many yean and I shall be 
very glad to furnish him with a state
ment giving profits wo have  made
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tram these mills.  Shri Dange  has 
also pointed that out.

There is one problem which  we 
have really got to consider, so  far 
as textiles are concerned, that it is 
an industry which needs, like any 
other industry, constant  renovation, 
producing newer things,  producing 
goods at cheaper prices and all that, 
and a constant review of all these 
things has to be kept in mind.. There 
are certain  inputs which are  not 
very favourable. For instance, there 
is cotton itself.  The other day we 
had so much discussion about cotton.
I had occasion to get some figures 
about the production of cotton. India 
is about the fourth largest cotton pro
ducing country in the world. But ita 
yield per acre is the lowest. Here we 
have some figures. Not many people 
have ordinarily realised the amount 
of cotton that  we  produce in this 
coun.ry. We produce cotton  more 
than UAR or Sudan. These are the 
States supposed to be big cotton pro
ducing countries. We produce  more 
cotton than them except that  our 
yield per acre is very low. The yield 
in the United States is roughly BIT 
pounds, in the Soviet Union it is M2 
pounds, in UAR it is 820 pounds, in 
Pakistan it is 241 pounds and  our 
yield is 120 pounds. Now, there  is 
this tremendous difference in yield of 
cotton and because of this the cotton 
prices are high. The cotton prices in 
our country are about the  highest, 
compared with cotton prices in other 
countries.' These are the basic diffi
culties that the textile industry  ia 
facing, to which we must divert our 
attention.

Then, so far as the mills are con
cerned, as I mentioned earlier, there 
is ‘his question of ploughing hack at 
profits.  There has been a tendency 
of wanting to go into the setting up 
of new mills rather than going tail* 
the renovation of old mills. This I* 
also a problem to which wo have to 
give every eonsMontfon.
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The hon. Member, Shri Kandappan, 
referred to the handloom  industry. 
As he knows, we had a sot bade In 
the sale of Bleeding Madras, which 
was being sold in the United States, 
because of various  reasons.  There 
also we are facing the problem  of 
high cost of yarn that is being sup
plied, largely because of the shortage 
of  cotton.  Now we are  making 
every endeavour to obtain more cot
ton from abroad and we also hope 
that with the coming monsoon our 
own production will go up.

Shri 8. Kandappaa: I have  also 
raised the question of supplying yam 
to the handloom weavers at reasonable 
price.

Shri Dinesh Singh: That is exact
ly what I am saying. What are rea
sonable prices? One can fix a price 
which is not compatible with the cost 
of cotton as such, but then  there 
would be the difficulty of implement
ing this, there will have to be con
trols and shortages and other comp
laints will come in.

«ft TIT : WTT

% § I

■»*  v : )l>

[ -

Wfl fw? : snrfanrt  wt 

faRrrr | *5 efr for

«iwr % ?K*»  i

f uk  f*Frr  fraw lr

ifT-r § *7. ?wF<r*t wt  ̂ % 

f *  ,

*!• ttot  wHfm (qp̂ r) :

♦ q* *t *ftar  ̂fw

«rm j i 700 •fto ?f 

% t-tt* ir ftfrr  ut  rp g 1 tmer % 

rrr'f a tnq ttz i

w m  %  it tarr*  vnrr qrret 

V?sr $ «wt t xrrr

* ti 'i -ft <rj fsraf it  ?rct%  wft 

1

(Ro.)

•ft Ws R»5 : 6oo<fk̂ <mifta

*T«  HTf* Tff %

#3*? snr ? *?t aft  gsjfr

qj* 3trit 1 Jr̂ ert qv tffcrt ifr 

tot •ft fx*r% finj  sr?  *ft vtt 

9m 3WT5T H$t 4*. . . .

*To TW <1̂   : Wl%. <PT
3*fRT  *l?r ̂ I JTPT *T̂, CFHWW I

Shri Dinesh Singh: the bon. Mem
ber, Sul Tapuriah, has made  some- 
other suggestion regarding the utili
sation of cotton that we are import
ing from abroad and how it could 
be distributed more equitably.  I am 
grateful to him for the suggestions 
which he has made. We shall certain
ly have those examined.

The hon. Member,  Shri  Dange, 
made various suggestions in regard to 
the corporation that we are contem
plating. I would like to assure  him 
that we shall give our very earnest 
consideration to the suggestion that 
he has made. I also look forward to 
an opportunity of discussing this mat
ter with him before we finalise the 
corporation.  But i would Uke  to 
say now that we shall certainly «xa-f 
mine the possibility of associating the 
workers in any set-up that we may 
have.  The question of accountabili
ty of directors  and others that  he 
has talked about, which will  make 
the running of these mills more effi
cient, will also be gone into.

*$t «ft 1 tr*  gjfftuwrsiw

% «TW

lit   ̂ ftn»T «TT ft*

w«!5r»r5!T*iftart>fi£f*. . . .

Shri NaoMar: Is the  procedure 
that the answer will come in  the 
same language in which the speech 
is made?

Shri S. K. Tfcpvrlafe: What will jra 
do if tomorrow someone makes*  a 
speech in Sanskrit?



SM Dineah 8ta|k: V* try  our 
beat to give the reply in the  same 
language.  If I do not know  the 
language. I can hardly be expected 
to do it, but if I can, I do not  see 
why the hon. Member should object 
if I am trying to satisfy another hon. 
Member.

Shri S. K. Tftpurtah: We are ap
preciating it.

Shri Dianh Singh: I am  very 
greatful to the hon. Member for his
appreciation.

Shri NawWar;  I shall do it  in 
Tamil tomorrow.

Shri Dineab Singh: He will have 
to teach me first if he wants a reply
in Tamil.

3  t̂t tsrr fo  *r-»> ir *t> 

ft vt »ihw *  w ww  i aw w 

tt I H|Pr far* ft f«  ? *rr, i

ft »Tffr »nrêT f fir  *nr̂ r fair «*??

nc  am frtnt fa  =tht «njr sqft 

13141* sft % fspr, in fopr  srtr ft 

5»T»T «ref <TT jRT? 5T ? *T*, 7=T T
ii  *»r  % wttpt ~wra TW I

1HTTW  & JIT irff,  HTT7! STH 
"W   TT  'TmH i .....

«ft HW VI nim (7*VT) : 
frfsr̂ ft: -3pm

>r>n ftan % m  i

*ft fftfr  : w it   c   f<p»fr 

urn *n«rr ft <ra*r  {{finr if f*
3WTW ?  I ft »Tjjf IT jr |

*TO7 rNft «Tt *i!> ar’ft It ’ft sprnr 
fair vx vfent (ftpft t ft: ?nr 7«r

*fr sviflr *w?r # *ftr 7«vr 

STI 3WW wV  % WRT I ftft̂T JPP-

*T5T  TW f%  ftsft fv*ft f»T*T

wtfft* ¥t ̂ 4. ft vrfaft
^ T?pr % ftpr fwr fr, ?n «n| 

vrt «m vrcr 5t̂Y «r>nft i
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fmrw «p« : nwf fan

an*, *r? wm ?

«ft *rf»I Tfm vnrMt (wftsr) : 

WVTT vt  ̂ T̂TIT 
faCRT fa*T 3fT*!TT fc I

«ft ftftw fftfr : *pn *r»> vt *prcr 

TfS?  *t$ W*TfT 1# t «wfftr 1R
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t  % fsrt xvrx ft trm ft ftrrwr 

fen wraT It iw   fir>.  ft?*rt ̂ rsr

ft *fw jtt *t tiftt wif, f»r

vr  mRnnr >bw«t 33rft, <nr sn-r 

*ft fm pr  i

►ir ̂ btht ̂ m fa: »r̂ r ?> 
fir# %-rr £ »r»-<Frr ̂Tr̂fV

It. «k <f.rvk <t' *? i 7̂ ;̂

«r* spp *T, vg m   ̂vtf»r»r ffr f-r

afr firw 5«r stw *rfft *%t it z*ji

fptr 5T =r i  »T’rfrn' ?»? ft  *rjfr 

t i *> fw% err •Tifr tt rgf  ft 

**=rt fc *JI -Jil *9 vr % •?«, f̂cf 

firr  % »mft (f -jsr*  ft fft 

*»;rr7fnT i »-ft vstrvft  wtsr
Vtfr I irr ffrtfi T=ft̂  fV «TJTfT»- 

firtfr fft'7 *t  Tiff •TV’ft, "TfcJT

jprtr  vfrftnftfftftir«Tft75T% 

*nrfn vr fpftTrr i

«t»nrt ¥ft T̂ fft sp?t ft> *rrf«rv, *rr*rr 

qV jnrjT,  =ft̂r frr fir̂r <vr ̂  «r

▼m=TT ’rrffft i 7  ̂ Ttitr crS wt*i- 

û»t t̂)f, r.  ft ft <nr«r *r$r 

ftr ffWlr ft ft ?TOT »r<r <jm<r f tt ̂ i 
fftqf marrirzmtfijl*r94lrirt arw 

m wi  «r mrfr i «nrr

f*nr ?r m »rt ?ff w rfrv ft<  *r* ft fnrf

mi I ? W WT*TT %  ?ft «T*TC 

nrfw* fr arnr«i> i ?<r «t *r<ff ft 
«jr amft | i

«t* xm  «Âpn: w<rtwT i*
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Mw  : «TKT ffUpr *Tft 

jr ft «rrft t, fts fiw  ft ̂  *n*, 

w fW an̂r ft fr <mt «ar wrff 
«w vr # 1 *f Priw ̂ ir fr ft *nft
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ŴIT 1

*To rm tnt̂rr wtfjrm : wrr wr 
wm a. Sir»H wrr v?  *> m tttbtw

«nfls»r  <t=ik Tft ww '

aft f*̂5T fw*r : *fr  *r =T«»fr 

77PT  TTTH  f*PT  «' Ti'r  *T  1ST  I ~3H * 

if *r«!T TWT9 7 =TTT 7.  ft JpTSI-TT 

£ fa: CPU 5RW........

*ft Ho sfto JRaft : 50 TT#7 1

Vt pw  HSîTO :  4
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’Ŝ ttt ̂ftr iprr % ̂ft *r «rrr n ya 

jtrV vrt  ?nrf T̂r ftr̂T  ?r?  ̂ 

T̂jft ? f?T Tt ?t eft for ft fiRHT *r 

*rtr  ̂»ft 5F5 'rtt ft I

oTcTT

n* HH'fla ww : rn  m̂ir

 ̂1

«ft TWWIR ?rwn : fsr̂rr «K 

w  r̂t 1 «tt *fr r? ̂r ft -htt ftrr
f..  fiTfT  ̂ W T  %  *n*HT  I

«it ftftsr ftr̂: fjRprt crar  »nw 

it wrt *£< 17* *tphW to

ft fsr̂ r «nr  T̂rarr ft ft̂f’rr

Pf art vr «m ww ft ^ r̂ ft 

•jtt jftrft ft t *i? fatrre w t 3 n*r, w k - 

'itrspr ̂  arm, tu qst #  r̂, "JiT%

w«tt wn- vtf 5̂ >̂5iTr

r̂f eft ft 1  f'Tft wnr

5*r ̂ahsijTff* a?t  >«̂«!r ftwrt

*?t feft 1

Am msnrmNt:  ̂f»nf afr 

anrr | w w w  v&t, T*r «r ̂  

xerrar  ferfi?*  i ft «t fW f

ajtfr*t wtr am ft apt: | « wr ̂

m   x3»ft ?



2799Crl*»* in <fc*fl8le /twhtstry JUNX 2, 1B6T  Decontrol «/ Stacl (JU«.)a8oe- 
(Res.)

«ft WTt: psm1%*»TT aft

%, i

Mr. Deputy-Speaker: Order, order 
Please resume your seat. The Minis
ter has replied to all the points that 
were raised in this discussion.  Shri 
Es those.

Shri P. P.  Esthese: Mr. Deputy- 
Speaker, Sir, I am very thankful to 
all the hon. Members who have sup
ported my Resolution and given va
luable suggestions on that. I am also 
thankful to the hon. Minister who 
has agreed to take over the closed 
mills by having a corporation.  As 
to how the corporation will  work 
will be gone into detail later.  But 
about the handloom industry which 
gives  employment to millions  of 
workers, the hon. Minister should see 
that there is an improvement in that 
industry and we hope that he  will 
take immediate steps in this direc
tion.

With these words, 1 commend the 
Resolution to the acceptance of  the 
House through a voice vote.

Shri NamMar: Any how, the  hon. 
Minister has accepted the Resolution, 
in effect, and let us have a voice vote 
and pass the Resolution.

Mr. Deputy-Speaker:  Now, there
are some amendments.

sft gmft vro *ww (wTrnrft) :

4MIUIM ..........................

Mr. Deputy-Speaker: No, no.  I 
will have to put the amendments to 
the vote of the House now.

Now I put the amendments of Sar- 
vashri R. Umanath,  Yashpal Singh 
and K. Ramani, to the vote of the 
House.

Amendments Sot. 2 and 3 were put 
and negatived.

Mr. Deputy-Speaker: Now we eonw 
to the main Resolution.

Shri NamMar: This It....

Mr. Depoty-Speaker: He will  get 
the time to move his Resolution.

Shri Nambiar: I am not  saying
anything about that. Sir.

This being the Fourth Lok Sabha, 
I suggest this: let there be one Reso
lution on which there may be a un
animous acceptance.  Let them  ac
cept it.  After all, it has been  ac
cepted .........

Mr. Deputy-Speaker: Shall I put
the main Resolution to the vote  of 
the House?

The question is:

“That in view of the crisis in 
textile industry resulting in con
tinued closure of mills and large 
scale unemployment of weavers, 
this House  recommends to the 
Government to take over all the 
closed mills immediately.”

The motion was negatived.

17.52 hrs.

RESOLUTION RJE. DECONTROL OF 
STEEL

Shri NamMar (Tiruchirasppalli):  1
beg to move that:

"This House  disapproves the 
action taken by the Government 
in decontrolling steel and thereby 
causing steep rise in the  price 
of steel.”

I am grateful to you, Mr. Deputy- 
Speaker. for giving me an opportu
nity to move this Resolution. In doing 
>o, I am sorry to say that the Gov
ernment has hurriedly come forward 
with a decision to decontrol  ateeL- 
The next day—within M hours Har 
price* have gone up.  11m  price*


